CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL

WEST BLOCK-II, R.K.PURAM, NEW DELHI-66

Dated 30/03/2010

ORDER NO. 45 OF 2010

The Hon’ble President has been pleased to partially modify the following sitting notified vide Order No. 39 of 2010 to the extent indicated below:-

On 01/04/2010, Court No.1 and Court No.II matters will be taken up by Hon’ble Shri D.N.Panda, Member (Judicial) and Hon’ble Shri Rakesh Kumar, Member (Technical) in Court II.

On this day, Hon’ble Mr. Rakesh Kumar, Member(Technical) will hear Single Member matters at 2:15 PM.

By Order

Sd/-

(S.Chandran)

